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by Jua-section (1) of seotion 7 of the Madhyg !v d

“ _aemwm OF MADHYA mmﬁa* L
Sty g Gnmmm \ADMINTIS TRATI}ON DEPARTVENT. . .

"*-x-;Hr*

RN e r ~'.4‘

FuFoe« 6 ‘. -1 /81/3/1 ) In exeroise of“tfw pawrs oonferred

_ua,nch (Sakshiyen Ka. Hazu' Karay J’ana Ta.tha mtavejon Ka Pesh
_Vwr'a.ya Ja.‘na) Adhiniyam, 1979 ‘(No. 14 ‘ot 1979), me State
Go«e*‘nment her@by ma.kes the followmg mles, ngmely _

RO TE g T e

.-: Th ue rules ‘may: 'be egl
Pradesh Vibhagiya Janch (Sakshiyon K v Hasir,

Tatha nastaveion Ka Fesh Karaya Janafxiyam, 1981 o
2. Definati ons’- In these rules, unlﬂss the conte:ﬂ;
otherwise reqwllfes, ' B s ',,.""__.* e
(a) "Act" means. the Madhya Pradesh Vibhe.giya Janch “
(Sakshiyon li'emﬁazir Karaya - Jana. Tatha Dastavejon |
Ka Pesh Karaya Jana) Adhiniyam, 1973(1\1‘0.14 of 1970),
(b) ”Form" means & form appended to these rules.
(c) "eection" means a section -of- the Act. |

3. Procedure for summoning a.nd enforcing gttendggce oi’

witness. o  The inqulrlng authori'by who is vested
.with the nowers of a Givil ‘Court under sub—section (1)
Of aeetlon 5 of t'ho Act shall follow :l.n a departmental
inqu,irv the procedure 1aid down’ in o:«aer XVI of the
Coda Gf c‘ivil Procedure, ‘1908, whlch shall apply
'mtaﬂa m‘bandis :for the purposes oi aumoning and
9nf91.‘9i_!§3 attendan,ce of a _w:lv.tnessv and_. t_qr.fmatters A

s
-

ancillary t bere'to'\

..0..2...

o

,, h‘ vibhagiya

the . Madhya L




(L)

¢

ﬁaf(d) spehlfy.the date tlme and place

¢

. person summoned is required to:ﬁ

(’,Y‘

of . ?1Vlng ev1dence or to discover Jud produce a

LI

‘t, OI‘ \.‘bhf

q"«_:g rl,

by post to the Dlstrict Judge w1th1n the

- e
B :r‘
N

Ffiff' -,lpcai imits of Whose Jurlsdiotion khe specifled

’such summons is to be served,

1ness or

]
qa e - & B
LSRN . N

perSOnally wurks :Eorrva;m.7 for_kox*ice—

o . : _‘ . 0“&5-'.

T materlal, or for both the purposes,

-
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ORI R g i o

W, R o A

bR

“process”should ordinarily be first

) 4" o

soctlon 5 of

a4

S“rvﬁd by roglstvr(d post acknowledgemont due.

(3) Tf the process‘scrved in acc0rdance with sub-rule ( )

e g e u*n*d*undOLchroa by the post, then the process shall be
'sorvod either by Revenue Polico or by Process Server thrcugh

the District Judge; as may- be consi&erﬂd suitablo by the

inquiring authorlty, Ag ™ prov1ded in clause. (2)-of rule 4--»

'"9 Procefure for seeking ',"Attendance'of witnesses and produc-—
permission o invoke S
the provisions of the tion of documents before a dennrt-
; Act by the inquirJ v
; o Officfrt o A -mcntal inquiry shall orqinarily

g - ucOntinuc to be securnd in ‘the” manner as hithvrto providod-fj;

j?ff,ﬁiwhnrc in thefeasehof» departmnntal inqulry,th@dinquiring authorlty

is’ satisflod that it is nocessqry to summon a porson a8 a witness
! Co *,Or $0s call for a documont from him and that the attendance of

such. porson As’ a witness or prnduobian.nf‘sunh dncum@nt,may nOt

.
T ': R I e _' L oo T .0004000,

W,




T oy 2y s
T T L o

oth¢rwise bhe secured, it may, after recording the reason - .

H -
for doing s0, make a reference to the Stnte Gevernment

- secking authorisation under sectlon 4 of the Ac% to exercise

<¥ the_ p0w€rs speciflod 1n section 5 ln relation to such person-

i

10 Power to authorise The p0wer to authorise an lnquirlng e
an inquiring Officer L
under Sectlon 58 : offlcer under section 5 of the Act

shall be exer01sed by the State G0vernment if it is of the
opinien that for the purboses of any departmental inquiry it
is necessary to do so in relatlon to any employee or class or
catrgOry of employees speclfied in clauses (a) and (b) of

§
i

section 2 of the Act.
| FORM —I

O. ...C....Q.......IQ...'..

uOVER.UV‘mITT op MAD YA PRADISH
0“"°"""“""""Depaz'tmen't

www*

ORDﬁ@ |
s ghogal jated $the ooo-oooooo..q/

! rR.’Ab the State rovernment is of wpinion that for the

purnoses of the. departmental inquiry in relation to 3hri

) lt ls neo°ssarv ‘bO Summon e v es s 000a0e

-------------- as w1tnesses and/or call for document frOm R RRR R

R P I R J‘

AR THﬁR”FQRﬂ, in: exerclse of the powers conferred by
sub-sectlon (1) or sectlon 4 of the P dhya Pradesh Vibhagiysa
Janch (oakshlyon ¥a Hazir Karaya Jana ‘Tatha Dastavejon Ka Posh

Varaya Tana)Adhiniyam, 1979(No-14 Qf*1979) the State Government

horebhy authoriqe-s hm ' R J‘! ~_.the :inqu:x.rlug authorlty\

F
t0o oxercise the pOwers sneclfled in ‘section 5 of the gsaid’

.
*

AWhiniyam in relatlon to the abcve named person-
. ‘!I ’ .000.5...

||1 R f » T
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1nquirv held against **_

e e e e =-=o=o=¢=-= ST e e T e T @ 0 ."""" o—-o-.--.ozzg.. s e e = ST om0
Cy o= S?ecify the name of the authority.

e M.";,'T Specify the name Of the person against WhOm

: ﬁ,,_mt__iepartmental inquiry ig belng held. v

2 . | ..'.-.6,1:.“‘ . |
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o

FORM -~ ITT |
(See.rnle 6 ) : T

To

(Name and address of the Judge concerned ).

Sir’ . .

Under the prov151ons of sub-section (3) of sectlon 5
of the Madhya<Pradesh Vibhagiya Janch (Sakshiyon Ka Hazir-:
Karaya Jana Tatha DastavejOn Ka Pesh Karaya Jana) Adhlniyam, |
1979 (No. 14 of 1979) a summors in quplicate is herewith

-forwarded for servioe on the witness ' : . '(Néme)

(address ). You are requested o

cause a copy of the said summons to be served upon the said

 witness and return the origlnal to me duly signed by the- said -

witness, w1th a statement of service endorsed thereon by‘you-

2. A oOpy of the notiflcation No.-_ ' .. dated
. ) issued by the State Government in L

the Department Jff”"”" T under Sub—sectiOn (1) of sectlon A

of the Madhya Pradesh Vibhagiya Janch (Sakshiyon Ka Jazir
Faraya ; -Tana ‘l‘atha 'B'a.stavejon ¥a Pesh "ara.ya Jana)Adhiniyam,
r1979 conferring On the undersiuned the powers speclfied in
section 5 of the Said Rct, is enclosed. '

- "';gignature :
‘ -Designation L

- Rubber Stamp bearlng name and designation-

. By order and in the -nsme of the
B Governor-vf Nsdhya Pradesh,

Seeretrry to Government ¥
Madhya Pradesh,
General Admind. strai;j on 'D-Jpal tment




.{:

o0

bohalf op _* o

Depqrtment/ctmcerned )iinrthe v»ta‘b‘,Of

w CTL ~‘i, - !‘,";E - ris .

are hereby requireq. .50: appear: b : inquiring
autporlty ok { dayof ‘* ) (name of the month)',

19, at O'clock in the'forenodh/aftémoon, and to

T m————,

bring with yoy (or to send to: this inqu;ring authority)

" —_— e 'V(déécrii)fion of “the documents requireq).
=2 **YTour travelling allowance ang daily allowance wi11




f. Given under my hand and the Seal of thewinquiring_

NOTR:- (1)

% | (11)

;authority this o day ~of

-

|

T

- : Inquiring Aufhority

If you arée summoned only to discover and

produce g document or;other material and

not to give evidence, 'you shall be deemed
to have complied with~the‘§ummons‘if~you

cause such document or other material to

be discovered and produced’before this

" Inquiring Authority on the day and hour

Rates of Travelling Allowahoe:-

'ThéWﬁifﬁéss“sﬁmmbnedﬁin“%hé“aéﬁaitﬁéntal’ L
ingquiry shall be Paid travelling and daily

“‘allowances geccording to thé endte . .. .

No. 3024/IV/R-11/Bhopal dated 29+11.19

of the Finance Icpartment (copy encloséd j.

] .

v
Ii * .
i e & :
4o Aot X
: . -
i
0 “ d
i
. ¥
B %
i »
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|
i
i
1

___ (name of the
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